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(b) the dec is ion take P thereon by the 
Central Government; 

(c) whether r.ormal a llocation of fu rd 
for Lower Income Group hous i· g , Midd le 
Income Group Housi r.g ar.d Vi llage Housi r g 
Projects Schemes had been in uff ici er. t ; a r.d 

(d) if so , the de tail thcreor a1.d what 
steps are be ing taken to rro ide more 
finar.cial a s is ta nce to the State Go ern-
mer~ts ? 

THE D EPUTY MINISTER INTHE MI NI-
STRY OF WORKS AND HO US ING (SHRl 
MOHAMMED USMAN ARI F) : (a) and (b) 
No reques t has bee n r ec<..ived from any of the 
State Govt. for house bui ld ir.g loan for the 
low income and m iddle income grou ps 
and other famili e in the ·even·ly d rought 
affected areas. 

(c) ar.d (d) H ousi r. g i.; a Stale Subject. 
Within the plan a ll ocat ions fun ds are pro -
vided to the State G ovts. as 'b lock loan ' 
and 'block gran t ' without thei r bci r.g ti ed 
up to any scheme. Be:-.i des 1oa:1 ao; si stance 
is given to the States bv the Hou i ~ g 
& Urban Development Corporal ion for 
differe :-~ t categoric whi ch inc lude rura l 
housi ng (for those belongi ng to the Eco· .o-
mica1ly Weaker Sections onl . ) Low Jrcome 
Group and Middle Income Group. Life 
Insurance Corporation loan are al o given 
to the States for Rural, Low Income Group 
and Middle Income Group hous i:-tg scheme . 
General Insurar.ce Corporation loans are 
given for hous ing for the economicall y 
weaker sections of the . oc iety a r d Rural 
housing. 

Construction of shopping centro~?, milk 
,.., 

booth etc. in Vikaspuri 

7641. SHRI ANWAR AHMAD Will 
the Minhter of WORKS AND HOUSING 
be pleased to refer to an<wcr gi ve l. to USQ 
No. 6901 regarding provi io1 of amen ities 
in Vikaspuri, Delhi and state : 

(a) whether keepi ng the day- to ·day 
difficulties of the reside!lt / house-wi ve of 
Vikaspuri, New Delhi, especially Block-A, 
in view, the Goveri1ment/DDA propose to 

con truct _· hoppi i.g cen tre, milk booth, etc . 
on priority bas is as laid down in layout 
plans for thi~ block; and 

(b) if . o, when a1.d if not, the reasons 
therefor? 

THE D EPUTY MINISTER TN THE 
M INISTRY OF WORKS AND HOUSING 
<SHRI MOHAMMED USMAN ARIF) : 
(a) a r d (b) D elhi Development Authority. 
has reported that in Vikaspuri, D.D.A 
has already con tructed two shopping cent-
re in Bl ck M and H. But the disposal 
of the shops const ructed is ) et to be taken 
up. In addition, 5 shoppi r g centres have 
been de igned in Vikas Puri, out of which 
two are under construction and the remain-
irg three are under process for execution. 
In Block A, de igning of the commerc ial 
centre has been fina li sed and the Ia ) out plan 
ar.d he plans have been approved. 

Mother Dairy has reported tha t it hao; no 
plans at present to open any additio:-tal 
M ilk Booth, in view of its limited capacity. 
The Delhi Milk Scheme has, however, 
repor ted that in order to see tha t the new 
area for the s uppl y of m ilk arc ei ther 
covered by the Delhi Mil k Scheme or by 
the Mother D a iry, the G over r ment of 
l nd ia, Ministry of Agriculture has 
constituted a Coord ina tion Committee 
to review the que tion for the set up of the 
new depots by the Mother Da ir y and by the 
D elhi M ilk Scheme. The requirement of the 
mil k booths in the area of Vikaspuri has 
been included in the Jist, for the opening 
of the milk booths in the new areas for 
consideration by the Coordination Commi-
t tee, 

Decline in prices of Coconut 

7642 . SHRI V. S. VIJAYARAGHAVAN: 

SHRI E. K. IMBICHIBAVA: 

Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether there is a steep declir.e in 
the prices of coconut; 

(b) if so, the reasons thereof ; and 




